2.11 Bomb blast in [RAJYA
Calcutta
ot for F. M (WEUR) AT

f"l.f'j., S,
LS|
ﬁﬂ

]
3
4

f | & T WG
5T T [ g 9% T8t 6
TG W W AT A W
TEd o W A= a4 &%
| ENT ST @
| TN Y

Y
ﬂﬂii ﬂ%ﬁ :
Mg

24

ap &, /f_‘{’ /:,-}I;
1
Kﬂ!; )01’,

4,
s

4

TR TAvRT &AT ATET, ugl O SeTRg
AT E | IR )

SHRI VIREN J. SHAH : I associate myself
with this. We are aware of the police
behaviour. (Interruptions).

Bomb blast in Calcutta on 16th March,
1993

SHRIMATIJAYANTHI NATARAJAN
(Tamil Nadu): Madam.................
... (Interruptions)...

' THE DEPUTY CHAIRMAN: You are
associating.......... (Interruptions).
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SABHA] On 16th March, 212
1993
SHRIMATI! JAYANTHI NATA-

RAJAN : Madam, the matter is serious.

THE DEPUTY CHAIRMAN: It is a
matter which is serious, Mrs. Natrajau. The
Minister has beared it and he will find out.
Because it is a State Government matter, he
cannot react now; nobody can say anything.
He will have to find out from the State
Government. Then he can come and give an
opinion.
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THE DEPUTY CHAIRMAN : I want
'he Government toact on it, that's all.
.. (Interruptions).... We have business
before the House. HicsT ¥t 9%&T § Fg
Mo Wit 9w 3%,

.. .(Interruptions).. .
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SHRIMATI JAYANTHI NATARAJAN :
Madam, you are giving them four or five
minutes and they have spoken.

THE DEPUTY CHAIRMAN : I didn't want
them to speak !

SHRIMATI JAYANTHI! NATARAJAN :
But you have permitted them. It is a serious
matter concerning a women's problem. If you

don't want me to speak on that....
(Interruptions)...
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F[ ] Transliteration in Arabic Script.
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SHRIMATI JAYANTHI NATARAJAN: It
is the same issue, Madam, about the same
people.... (Interruptions) ....
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THE. DEPUTY CHAIRMAN : That matter
is over. Now let me take up the listed
business. .. (Interruptions)..,
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SHRI MD. SALIM  (West Bengal)
What is this ? ...  (Interruptions)

[12 MARCH 1993]

*Not recorded.
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THE DEPUTY CHAIRMAN : Now,
that matter is closed. I am not allowing
him to say on that .. (Interruptions). .It
is not going on record. No allegation
which cannot be substantiated will go on
record.. (Interruptions) Now, that
matter is over. We will take up the
Statutory  Resolution and the National
Commission for Backward Classes Bill,
1993.......... (Interruptions) Now, be
fore I take up that .... (Interruptions) ..

PROF. SAURIN BHATTACHARYA
(West Bengal). Madaam, won't you allow me
two or three minutes

THE. DEPUTY CHAIRMAN : What is that
now ? Regarding what ?

PROF. SAURIN BHATTACHARYA
Please allow me two, three minutes.

THE DEPUTY CHAIRMAN : Two or
three minutes ! So much time ! Forty-five
minutes have gone by. What is it about ?

RE LEAKAGE OF P.M.'S LETTER

PROF. SAURIN BHATTACHARYA
(West Bengal) : I will be telling. Madam, the
matter, really, is a distressing and disturbing
one. A letter addressed by the Prime Minister.

THE DEPUTY CHAIRMAN : Again the
Prime Minister's letter ?

PROF. SAURIN BHATTACHARYA:
... to his colleagues in the Council of Ministers
has found its way to the press. The matter
concerns a request to the Prime Minister by a
high dignitary requesting the Prime Minister
to ensure that none of has relatives or any one
purporting himself to be a relative, can take
any advantage. The Prime Minister, in his
letter, requested all his Cabinet colleagues to
see to it and, at the same time, he added
further... (.Interruptions) ...

THE DEPUTY CHAIRMAN : He is
saying that it should not come in the
newspapers.



